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I tin  told, the new nawabs of the South* 
Eastern Railway are very much fascinated 
about retaining the historical association 
with the said house. I have no quarrel 
wHh <he present nawabs of Oudh of S. E. 
Railway. At least, tbe offices of the 
Chief Commercial Superintendent Office 
and the Railway Public Service Commis
sion could be shifted by stages. That 
will go a long way in assuaging the 
frayed tempers of the people of Orissa.
I hope, the hon. Minister will do 
jostice to the humble plea that I have 
made on the floor of the House in this 
regard.

Then, about the Cuttack-Paradip 
railway link which lies within my 
constituency, the hon. Minister held 
out a promise that it will be completed 
by December, 1972. The hon. Minister 
knows that it is not even going to be 
completed by December, 1974. The 
pace of the work is so slow, the 
implementation of tbe programmes is 
so tardy, that unless some special steps 
are taken, the Cuttack-Paradip link is 
not going to be completed within the 
stipulated time.

Further, on this railway, the local 
people are not given any preference in 
employment. I have received a number 
of telegrams and communications which 
I will forward to the Railway Minister 
for hit kind consideration. The local 
people are not being given any prefere
nce. So far as the existing employment 
policy is concerned, other conditions 
being equal, the local people are to be 
given preference. But even though all 
other conditions are equal, the local 
people are not being given any prefere
nce in matters of employment. This has 
created a lot of heart-burning.

About the construction of a new rail
way between Jakhpura and Bansh pauri, 
the hon. Railway Minister had promised 
that the construction of this railway 
line could be taken up as soon as the 
economic ftrtibility report was available.

The economic feasibility report was 
made available to him and, after the 
Orissa Mining Corporation promised to 
give him the siding, the hon. 
Minister turned round to say that unless 
the Malanagtoli deposits are investigated, 
its potential is explored, the decision 
on this railway Ime could not be taken. 
This is how a raw treatment is being 
meted out to a State which is cilled 
an under developed State. For develop
ing an under-developed area, the railways 
is the most important infra-structure. I 
would urge upon the hon. Minister to 
consider all these aspects, not in a 
spirit of political jingoism, not in a 
spirit of political passions and prejudices, 
but to go by objective factors.

SHRI B. S. MURTHY (Amalapuram) : 
Mr. Deputy-Speaker, Sir, I congratulate 
Mr. Hanumanthaiya. In many respects, 
he has the qualities of the original 
Hanumanthaiya of whom we read in 
Ramayana.........

MR. DEPUTY SPEAKER : Now, 
you continue your speech on Monday. 
We take up the private Member’s 
Business now.

15.30 tars.

COMMITTEE ON PRIVATE MEMBERS’ 
BILLS AND RESOLUTIONS.

F o u r t e e n t h  R bpo r t

SHRI AMARNATH VIDYA- 
LANKAR (Chandigarh) 1 beg to move:

“ That this House do agree with 
the Fourteenth Report of the 
Committee on Private Members* 
Bills and Resolutions presented to 
the House on the 17th May, 1972.”

MR DEPUTY SPEAKER: The 
question is ;
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[Mr. Deputy Speaker]
“That this House do agree with 
the Fourteenth Report of the 
Committee on Private Members' 
Bills and Resolutions presented to 
the House on the 17th May, 1972,”

The nation was adopted.

15 31 lirs

RESOLUTION re * NATIONALI
SATION OF LEADING INDUSTRIAL 

HOUSES—Contd.

MR DEPUTY SPEAKER: We will 
now take up farther discussion of the 
Resolution moved by Shri H N
Mukerjee on 5tb May, 1972 for which 
2 | hours were allotted We have already 
taken one hour and the balance is 1} hours

Shri Satpal Kapoor to continue his 
speech
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